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is increasing and some teaching shops 
are also being opened. Schools are opened 
in houses also. There ar~ schools which 
do Dot have ?Jay .. grounds of their OWll. 

Do yOU not t,hink that it is essential for a 
scbool to have a play-ground? Schools 
have no play .. grouods for the children. 

[English] 

We should think about it on those 
lines. That is my only suggestion. You 
have to do it, the Education Department 
itself should do it. Don't allow recogni· 
tion to tho e schools which have no 
playgrounds. There should be no recogni­
tion for them. They should be banned. 

SHRI MUKUL WASNIK: Sir, may 
I know from the bon. Minister whether 
the Indian Olympic As oeiation has 
approached the Government to permit it 
to extend an invita tion to hold the 1992 
Olympic games in India and if so, the 
deci ion of the Government in this matter. 

SHRI R.K. lAIHCANDRA SINGH : 
Sit t a letter has come from tbe lOA. The 
(]overnment is can idering it. All aspects 
will have to be considered before we take 
a final d cisiOD. 

SaRI SAIFUDDIN CHOWDHURY : 
Sir, during the ASIAD we ugge ted certain 
games ,to be distributed areas to different so 
that stadia couJd be built in otber areas aJso. 
But that wa not done. It is an eye-wash 
and I did not know whether to{ political 
purpose they may be used or not, but 
there is a feeling .in the minds of the 
people that as they are lying idle~ Govern .. 
ment is considering to oonvert them into . 
wild life anctuary. Is that true? 

SHRI RAJIV GANDHI : The hon. 
Member will be most welcome to come to 
tbe stadia 1 

Resistance by Bangladesh f6t 

+ 
*369. SaRI 0.0. SWELL ": 

saRI MOHO. MAHFOOJ ALI 
KHAN: Will th Minister of HOME 
AFFAIRS be pleased to state: 

(~) whether Bangladesh Rifles have 

been arming and training villagers on their 
side to violently resist the erection of the 
Assam-Bangladesh fence; 

(b) whether Bangladesh ha be 0 con" 
structing watcb .. towers on its side of the 
fence; and 

(c) whether Government will go ahead 
with the erection of the fence as 
sche~uJed ? 

THE MINISTER OF STATE IN TaE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : 
(a) Government have no such reports. 

(b) While reports have been received 
that Baoglade h intend to construct a 
number .of watch towers on it side, so far 
.only one watich tower has been construc" 
ted by them. 

, (c) Yes. Sir. 

SHR 0.0. SWELL : Sir, ill connec­
tion with this, I am not quite convinced 
with what the Minister said that they had ' 
not received such reports because alJ that 
ha been b ,lied by tbe fact that they have 
rushed additional contingents of Border 
Securi ty Forces to the Bangladesh border 
with Tibet. Over the question of construc­
tion of a dam, the Bangladeshies are 
raising a dam which threatened to flood 
our part of the country, and when our 
workers were doing some work there, they 
said that they shouJd stop the work under 
threat of dire consequences. Now, belore 
I come to that, I would like to mention 
that yesterday I received a Jetter from a 
lady living .on th~ border of Bangladesh. 
from my State in Which she aid that she 
was going from one market to another 
within our territory. She was intercepted 
by some tlurully elements from Bangladesh. 
She was robbed of everything including 
her watch and stabbed. She was taken 
for dead by those elements. But she did 
not du,. Some people 'took her to ShlUong 
where she had been treated in a hospital 
and fortunately she seems to be well on 
the road to recovery. Now, this sort of 
thing dDes not happen once a while. This 
is not an isolated incident. Jt pappens 
frequently. Bangladeshis come at will and 
take away b tel leaves of the people from 
the garden. Th~y take away betel nut. 
They take awaY shingles. They take away 
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forest produce. They take away limestone 
and what not. It seems there is not much 
of protection for the people in our border 
area from the securi ty fotces~ I would 
lik to mention thi to the Home Minister 
and request him to end some instructions 
to our securi ty forces to be more vigilant 

, and to ensure the protectioo of the 
villagers. 

Now, Sir, the bon. Minister bas saidha', 
there is only one watchtower that is beiog 
constructed. But is it a fact t,qat they 
have ru hed special contingent of the . 
Border Security Force to , the Bangladesh 

. border wi th Trfpura ? 

SHRIMA Tl RAM DULARI SINHA: 
As regards tower, I have air ady said 
that ooe tower ha so far been constructed 
by Bangladesh. It is under t,ood that 16 
watch towers have r portedly been appro· 
ved for erection. Definite information 
j not available about the remaining 7 
towers. But, Sir, it is very . difficult to 
object to the Bangladesh Government cons­
tructing watch towers because the hone 
Member should know tbat if these are 
constructed, they are beyond 150 yards 
from the border. Prom OUf ide also. 
BSF have constructed lOS observation 
towers and tbey have proposed to construct 
a few more towers. These tower baye 
been co struct d within 150 yards from 
the border line in West Bengal, Tripura and 
Assam sectors •.••.. 

SHRI 0.0. SWELL: We know all 
these details. My question is, whether you 
have rusbed a $pecial contingent of the 
Border Security Force and if so, does it 
not belie yOllr statement that there tS no 
such preparation on tbe Baogladel)h side 
of the border to resist violently the cons­
truction of fence? 

SHRIMATI RAM DULARI SINHA: 
Sir. 27 . Battalions of BSP each having 
SOO personnel have been put 00 border fn 
Tripura, West ' Bengal, Megha)aya and 
Assam. 

As regards the construction of road 
and fencing no doubt, the fencing on the 
border would provide pbysical barriers. 
But in o.rder that it proves more effective; 
we have already decided to construct ...... 

SHRI O.G. SWELL: I would like 

the seniol' Mipister to say whethet they 
have rushed a contingent ... 

THE MINISTER OF HOMB 
AFFAIRS (SHRI S.B. CHA VAN) ! Sir, 
may I supplement what my colleague has 
said? It is a fac·t thci t Bangladeshis ate 
trying to threaten aoy activity OD our side 
of either construction of road or going in 
for fencing of the area. Some kind of a 
training i being given th;ere. We are 
getting very stray report from tbat side 
though unconfirmed. Some kind of train. 
ing is beiDg given to SQme village people 
there and ad<litiona) forces have also been 
put by t})em on the border. Similarly, we 
are intensifying our activity also. More 
Assam Rifle units are also being raised. 
The BSF battalions have also been sent to 
that area. We can assure the han. 
Member that we will take all the precau­
tions 'which, in fact, are called for. 

SHRI G.O. SWELL: I am happy 
that the senior Minister has confirmed that 
there is some such tbing going on. I con­
gratulate bim, he being a man-l think, you 
afe bigger, more generous, more under .. 
~tanding, more forthcoming and an that .••• 

(Interruptions) 

MR. SPEAKER: I think~ I wilJ take 
objection to that. 

PROF. K.K. TBWARY: He should 
withdraw this remark ••• (1nttrrupUons) 

MR SPEAKER: Protest upheld. 

PROF. K.K. TEWARY: Tbi remark 
should be withdrawn. This is male chauvi­
nism. 

SHRIMATI KRISHNA SAMI: I am 
on a point of order, Sir. 

[ Translation] 

I object to the remarks made by tbe 
hon. Member. He should withdraw 
them. 

[Engl;~hl 

MR. SPEAKER: Are you also pro .. 
te ting ? 

(Translation] 

Just listen to me. 
shy? 
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SHRIMATI KRISHNA SAUl: He ' 
,should withdraw his remarks. 

(E"KIiJh] 

SHRIMATI PHULRENU OUHA: I 
do think this Will not go into record. 

saRI DINBSH SINGH: He said 
only to attract attention. 

[Translation] 

MR. SPEAKER.: It sh uld be ex .. 
puoged oot only from the record but froOl 
tbe mind also, 

[English) 

PROP. MADHU DANDAVATB : As 
a compromise, let man go on record and 
woman be expuDged ! 

SHRI 0.0. SWELL: If my informa" 
tion is correctJ since Jast March, the cons­
truction of a fence on this border-not 
only Assam, you ate now gOjDg to construct 
a fence on the border with Mizoram, 
Tripura also and all over-has stopped. I 
do not know what progress has been made. 
Although we have seen statements by the 
Prime Minister l'eiterating that the cons .. 
trucHon will go on. I am a little perturbed 
about this question of a fence. You do 
Dot have ooly the land border. You have 
so maoy river passing. What are ' you 
goins to do about it? y~:)U cannot have 
a fence over tbese rivers. There are boats 
coming in. the Bangladeshis do cOme 
to our border and other areas in the boats 
or Canoes. What sort of protection are 
you goiog to give to that sort of a thing? 
I would like to know whether YOU have a 
,time schedule witbin which you are going 
t.o complete this fence. 

SHRI S.B. CHAVAN: In fact, the 
CPWD has been asked to have a complete 
survey of the ar a nd tbe kind of prot c .. 
tioD which is required in ditl'erent areas. 
The f Dcins will be undertaken as soon 
as this surv y i completed. So far as 
tbe river portion js concel'ned, I do not 
have the nec s ary information with me 
just now. But will pass on the informa­
tion to tIle hon'. Member. It will b" very 
difficult to prescriQ allY time sch dul¢ 
in this beca s , ultimately. it is a very 
difficult terrain in which the entire work 
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ha Rot to be done. But We wjll try to 
e~pedite the whole thing. 

[Translation] 

SHRI ~OHAR SINGH RATHORE: 
Mr. Speaker, Sir. i it a fact the t the 
wire being used for fencing at the border 
will not last more than a year or two on 
account of rains? Secondly, tbe fence 
is bing erected 100 to 200 llletres deep in 
our territory as they are not aHowing 
you to erect the fence at the bordet line. 
Will they not occupy that portion of our 
land? 

SHRI S.B. eHA VAN; Both these 
points will be kept in view. The fencing 
will not be 0 near as to provoke them to 
resort to firing and at the same time it 
should oo't be toO deep in our territory 
as to put us at a disadvantage. Their 
plan, a 'e See today, is likely to be pro­
vocative. Our Foreign Secretary is going 
to Bangladesh thi month. This matter 
will be discussed there at a very high level 
and fforts will be made to carryon this 
work further. 

We have two or three alternativ s with 
u as far as the que tion of how long 
the f noing will last is cOncern d. The 
fir t is the con truction of a road, the 
second jtJ to erect fencing. Thirdly. our 
Para-Milttary Porc s stationed there lllay 
be asked to nsure that nobody is aJlowed 
to indulge in any provocative act. This 
work is also being pursued further. 

[English] 

S~RI SRIKANTA DATTA NA~A­
SIMHARAJA WAD YAR :' Thcn,_ is a 
massive build up of Bangladesh dllies 00 
,the Tripura border and with the assis­
tance of this Bangladesh rifles build up 
and by USing those people to threa ten the 
Indian side, they are raising the embank­
ment from the specified limit of 75' even 
as high as 200 or 300' and as a result 
th .. water is flowing back into the forest 
areas of Tripura aod 40 KM of the area is 
supposedly already inundated. 

The second part of my question i~ 
whether the p oposcd fencing that has been 
put up bel wecn Bangladesh and India is 
going to be like the one which is between 
East aDd West G rmanies. 
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SHRI S.B. CHAVAN: So far as the 
first part of the question i concerned, I 
have to say that when the Foreign Secretary 
visits BangJade h, the jssues wbi.ch he 
proposes to take UP with the Bangl~desh 
Government include some of the e issues. 
We will first try to find out as to how 
tney react to it and thereafter we should 
have to decide the further course of action. 

PROF. K.K. TEWARY: After the 
decision to erec't this ' fencing a long the 
border with Bangladesh, there bave been 
skirmishes and tensions. ' I would like to 
know precis Iy two pieces of information 
from the hon. Minister. One is that when 
the Government took up this ma fter 
n mely, tbe construction of an embankment 
across the bord t with Bangladesh, the 
Baogladesh Government perhaps informed 
our Government that the money that they 
are receiving for this co struction includ­
ing \\'atch towers js coming from Saudi 
Arabia and the Government In Saudi 
Arabia has promised this money over a 
time-frame and unless they go ahead with 
this cOn truction, the money will nQt be 
forthcoming. 

My second question is, as the tensi0DS 
are mounting" the ioten ification of t "rro .. 
ri t activities in Tdpura by ,TNV volunteers 
especially bas simultaneous Jy become very 
acute. I would like to know wheth"r 
this htl,s anything to do with the intensi .. 
fication of terrorist activities by TNV in 
Tripura and whether. the Government of 
Bangladesh is trying tobelp them surrepti. 
tiously in some manner to divert OUf 

attention (rom major issues confronting 
these two countries. 

SHRI S.B. CHAVAN: About tbe 
first part of the que tion, I w uld require 
notice. ,I do not thin~ H will be possible 
to give any information at thi stage. 

To the second part of the question. I 
have to say that we do not have any such 
information as the hon. Member is giving 
here. 

SHR~ S. JA PAL REDDY: The 
Home Minister $aid th t or fixing the 
time .. chedule for construction of barbed 
wire fencing, survey is ncce sary. 

But the orne Ministl;;r on some occa­
sion reported to the HQuse tha t the work 

of barbed fencing 'has begun but it has 
to be stopped beoause of firing incident: 
Do we, therefore, lake it that the work 
of fencing had earlier begun without 
survey? 

Secondly, the firing incident took place 
jn March last year. Why this wort< has 
not been resumed during tbe last one 
year? 

SHRI S.B. Cl:IA.VAN : Last year some 
pillats \yere being constructed by CPWD 
a ad this firing incident took place aod 
three or four people were killed on our side 
and tQereafter, in fact, we wanted to go 
ahead with it but it is a fact that the 
survey of the entire area has not been 
completed. 

At least for the time being I cannot 
categorically state whether the survey was 
completed in tbat part of ,the area where 
the work was started. At least so far as 
my information goes, they had started 
the work but because of the firing incident, 
they had to stop the same. Now tbere 
js larger provccative activity on the side 
of Bangladesh, and that is why we have 
thought it necessary that, before we resume 
the work wet may take up at the highest 
level and find out from tbem as to what 
aUitude they are going to adopt. Certainly, 
thereafter, we will decide our strategy. 

Review of Triba I Sub Plan 

*370. SHRI GIRIDHAR GOMANGO : 
Will the Minister of HOME AFFAIRS be 
pleased to sta le : 

(a) whether the review of Tribal Sub­
Plan of Sixth Five Year, Plan has been, done; 

(b) jf so, the achievement made therein 
programme wise and policy-wise; 

(c) the trategy adopted during Sixth 
Plan for ~ll<)cation and administration; and 

(d) the l'roposed changed allocation 
and admini tration pblicies during Seventh 
Plan therefor? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AP AIRS (SHRI .. 
MATI RAtvl DULARI SINHA) : (a) to (d). 
A statement is laid on the Table of the 
House. 


